IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

.|Applicant

Date : 01.02.2025

| |

| c

%%HHH'IHHIIIIIIII'!!!!'I
|

Notified

ourtjamount

Rejec
Status
c

1 |B swWAIN 18496/2025(01.02.2025 |ABLAPL/10936/2024 (10 | |
2 |SK NAYAK 18497/2025(01.02.2025 |ABLAPL/10705/2024 |10 | c |
3 |S BARIK 18499/2025(01.02.2025 |ABLAPL/941/2025 |10 | c |
4 |MN MOHANTY [8501/2025(01.02.2025 |ABLAPL/937/2025 |10 | c |
5 |SK MOHANTY [8502/2025(01.02.2025 |ABLAPL/14681/2024|10 | c |
6 |J LENKA 18506/2025(01.02.2025 |ABLAPL/189/2025 |10 | c |
‘7 o AR 8510/2025‘01.02.2025 WP (C) /1994/2025 ‘10 ‘ ‘c ‘
'8 |G B PARIDA [8516/2025|01.02.2025 |WP(C)/28063/2024 |10 | c |
9 |K. C. SWAIN [8519/2025(01.02.2025 |CRLMC/4792/2024 |10 | c |
10 |B. K. PATI |8520/2025(01.02.2025 [WP(C)/1275/2025 |10 | c |
11 |s NAYAK 18530/2025/01.02.2025 |WP(C)/7886/2024 |10 | c |
12 |s NAYAK 18534/2025/01.02.2025 |WP(C)/7882/2024 |10 | c |
13 |K SAHU 18536/2025/01.02.2025 |WP(C)/41254/2023 |10 | c |
14 |B K MOHARANA 8540/2025|01.02.2025 |[WP(C)/27301/2023 |10 | c |
15 iiﬁggiﬁﬁ? 8542/2025/01.02.2025 |ABLAPL/936/2025 |10 c
16 ?ﬁiiiigRA 8544/2025(01.02.2025 |WP(C)/21527/2022 |10 c
117 |K MANDAL 18547/2025/01.02.2025 |CONTC/7097/2024 |10 | c |
18 |R. K. BARIK [8549/2025(01.02.2025 [WP(C)/3789/2024 |10 | c |
19 |B. K. PARDHI |8552/2025(01.02.2025 |[WP(C)/1647/2025 |10 | c |
20 |K MANDAL 18554/2025/01.02.2025 |WP(C)/775/2023 |10 | c |
21 |J. K. MISHRA|8555/2025(01.02.2025 [WP(C)/1966/2025 |10 | c |
22 | ema  [8558/2025/01.02.2025 (WP (C)/1468/2024 |10 c

document

available
23 M R PATTNAIK 8561/2025 01.02.2025 [WP(C)/1221/2008 |7 iguigséee U

to be

paid

document
24 |M R PATTNAIK|[8562/2025|01.02.2025 |WP(C)/1226/2008 |7 izaii:ble

court %ee




court fee

paid ‘
25 |H BARAL 18563/2025|01.02.2025 |ABLAPL/8772/2024 |7 | S
26 |S P SAMANTA (8564/2025(01.02.2025 |BLAPL/6062/2024 |7 | R
27 |s pas 18565/2025(01.02.2025 |WP(C)/25529/2024 |7 | R
28 |s Das 18566/2025(01.02.2025 |WP(C)/25529/2024 |7 | R
document
available
29 |L SAHOO 8567/2025(01.02.2025 |WP(C)/5470/2019 |7 iguizs%ee
to be
paid
30 |P K LENKA  [8568/2025/01.02.2025 |WP(C)/10865/2013 |7 | I
31 |A MISHRA 18569/202501.02.2025 |WP(C)/28692/2024 |7 | o
32 |A MISHRA 18570/202501.02.2025 |WP(C)/28692/2024 |7 | o
33 M KAR 18571/202501.02.2025 |WP(C)/553/2025 |7 | o
3a A oAy 8572/2025/01.02.2025  [We(C)/1518/2024 |7 U
35 A N oAy 8573/2025/01.02.2025  [We(C)/1432/2024 |7 U
36 |R K MAHABHOI |8574/2025|01.02.2025 |[WPC(OA)/3285/2018 |7 | o
37 |A SAHU 18575/202501.02.2025 |WP(C)/14858/2012 |7 | o
document
available
38 |T SETHI 8577/2025(01.02.2025 WP (C)/6218/2010 |7 iguiiséee U
to be
paid
39 |S NAYAK 18578/202501.02.2025 |0JC/1020/1991 |7 | o
document
available
40 |S MITRA 8579/2025(01.02.2025 |WP(C)/2540/2012 |7 igufﬁs%ee U
to be
paid
41 |A DAS 18580/202501.02.2025 |CRLMC/2680/2016 |10 | c |
document
available
42 |S K BEHERA |8581/2025|01.02.2025 |WP(C)/8355/2017 |7 iguiﬁs%ee U
to be
paid
43 |6 D MALLICK |8582/2025(01.02.2025 |[WP(C)/5696/2024 |7 | U
44 |s DaS 18583/202501.02.2025 |WP(C)/1834/2025 |7 | v
45 |A K BARIK  [8584/2025(01.02.2025 |[MACA/1262/2018 |7 | R
46 |s DAS 18586/202501.02.2025 |ABLAPL/955/2025 |7 | v
' ' ' document
available
47 |A K MOHANTY [8588/2025/01.02.2025 FA/19/1952 7 in dms, U

to be




|

paid

|
document
available
48 |A K MOHANTY (8589/2025(01.02.2025 |FA/19/1952 7 iguiis%ee
to be
paid
49 |SP SAMANTA |8598/2025|01.02.2025 |[BLAPL/12647/2024 [10 | c |
50 |K MOHANTY  [8599/2025(01.02.2025 |BLAPL/577/2025 |10 | c |
51 |BR SENAPATI |8600/2025|01.02.2025 |ABLAPL/9372/2024 [10 | c |
52 |JR SAHOO 18601/2025(01.02.2025 |ABLAPL/9473/2024 |10 | c |
53 |SUDRRSAN 8603/202501.02.2025 |ABLAPL/9542/2024 |10 c
54 |TRASHRU 18604/2025101.02.2025  |ABLAPL/969/2025 |10 c
55 |AK BISWAL  |8605/2025|01.02.2025 |ABLAPL/9636/2024 |10 | c |
56 M SAHOO 18607/202501.02.2025 |ABLAPL/10070/2024 (10 | c |
57 |P K MOHANTY |8608/2025|01.02.2025 |ABLAPL/8464/2024 |10 | c |
58 |PK MOHANTY [8609/2025|01.02.2025 |ABLAPL/11156/2024|10 | c
59 |P JENA 18610/2025|01.02.2025 |ABLAPL/11876/2024 |10 | c
60 |P K MOHANTY (8612/2025|01.02.2025 |ABLAPL/8852/2024 |10 | c
61 |P K MOHANTY [8613/2025(01.02.2025 |ABLAPL/8934/2024 |10 | c
62 |P JENA 18618/202501.02.2025 |ABLAPL/889/2025 |10 | c |
63 |AP SAHOO 18624/2025/01.02.2025 |ABLAPL/906/2025 |10 | c |
64 |BP TANGA 18625/2025(01.02.2025 |ABLAPL/924/2025 |10 | c |
65 |M NAIK 18628/2025/01.02.2025 |ABLAPL/930/2025 |10 | c |
66 |AK NAYAK 18637/2025(01.02.2025 |ABLAPL/881/2025 |10 | c |
67 |RK MALLICK |8640/2025|01.02.2025 |ABLAPL/885/2025 |10 | c |
68 |B P TANGA  |8652/2025|01.02.2025 |CRLMC/316/2025 |10 | c |
69 |S MOHARANA |8654/2025(01.02.2025 |CMP/1446/2024 10 | c |
70 |B K JENA 18661/2025(01.02.2025 |RVWPET/261/2024 |10 | c |
71 |B.P.TRIPATHY |8663/2025(01.02.2025 |CRLMC/125/2025 |10 | c |
72 |P K DASH 18664/2025(01.02.2025 |[RVWPET/261/2024 |10 | c
73 |B.SAHOO 18667/2025/01.02.2025 |CRLMC/125/2025 |10 | c |
74 |KISTISH 18669/202501.02.2025 |CRLREV/23/2025 |10 | c |
75 |S.NAYAK 18671/202501.02.2025 |CRLMC/125/2025 |10 | c |
‘76 i ‘8672/2025‘01.02.2025 RPFAM/299/2024 ’10 ‘ ‘c ‘
77 |P.K.MOHANTY (8673/2025/01.02.2025 |ABLAPL/1006/2025 |10 | c |
78 |S.MAHARANA [8674/2025|01.02.2025 |WP(C)/25924/2024 |10 | c |
79 |A.K.BHUYAN [8677/2025|01.02.2025 |CRLMP/131/2025 |10 | c |
180 M SHASAN 18679/202501.02.2025 |CRLMP/67/2025 0 | c |
81 |R.SAMAL 18680/2025/01.02.2025 |CRLMC/4892/2024 |10 | c |
SURYA ‘ ‘
82 |NARAYAN 8681/202501.02.2025 |ABLAPL/866/2025 |10 C
MISHRA




83 |T.BARIK 18682/2025/01.02.2025 |CRLMC/98/2025 0| c |
84 |S.SUNANDINI (8684/2025(01.02.2025 |CRLMC/297/2025 |10 | c |
85 |A DAS 18685/2025/01.02.2025 |CONTC/5497/2024 |10 | c |
86 |B.ROUT 18688/2025/01.02.2025 |CRLMC/342/2025 |10 | c |
87 |B SAMAL 18690/2025/01.02.2025 |CONTC/8105/2024 |10 | c |
88 |P.K.MOHANTY [8691/2025(01.02.2025 |CRLMC/357/2025 |10 | c |
g9 [HONLS KUMAR 18692/202501.02.2025 C)/1109/2025 |10 c

90 |B N SARANGI [8693/2025(01.02.2025 [WP(C)/2547/2010 |10 | c |
91 |oorht CHARAN 1869472025 (01.02.2025 C)/1994/2025 |10 c

92 |G D MALLICK [8697/2025(01.02.2025 |WP(C)/2222/2025 |10 | c
93 [ i AR 18700/2025(01.02.2025 | ABLAPL/3951/2016 |10 c

94 |B.BEHERA 18701/2025(01.02.2025 |WP(C)/918/2025 |10 | c |
95 |B R SENAPATI [8702/2025(01.02.2025 |WP(C)/30108/2024 |10 | c |
196 [B.SAHOO 18703/2025(01.02.2025 |ABLAPL/1030/2025 |10 | c |
97 |p.JENA 18704/2025(01.02.2025 |WP(C)/1852/2025 |10 | c |
98 |M N MOHANTY [8705/2025[01.02.2025 |WP(C)/1702/2025 |10 | c |
99 |M.ROUT 18706/2025(01.02.2025 [WP(C)/892/2025 |10 | c |
100 [P N NAYAK  [8711/2025[01.02.2025 |WP(C)/2063/2025 |10 | c |
101 R.K.BARIK  |8712/2025(01.02.2025 [WP(C)/4459/2018 [10 | c |
‘102‘:iESAYA v ‘8714/2025‘01.02.2025 WP (C) /2323/2025 ’10 ‘ ‘c ‘
1103 |[S R OJHA 18715/2025(01.02.2025 |FAO/538/2024 0 | c |
1104 |S MISHRA 18716/2025(01.02.2025 [BLAPL/10436/2024 |10 | c |
1105 M DAS 18717/2025(01.02.2025 |CRLMC/4745/2024 |10 | c |
106 [P K LENKA  [8718/2025(01.02.2025 |RFA/42/2007 0 | c |
1107 |P.K.JENA 18720/2025|01.02.2025 |CONTC/4435/2024 |10 | c |
108 |R.C.MUDULI |8721/2025|01.02.2025 |WP(C)/4038/2024 |10 | c |
1109 |T.BAG 18722/2025/01.02.2025 |WP(C)/4038/2024 |10 | c |
110 [M.N.MOHANTY |8723/2025|01.02.2025 |[WP(C)/564/2025 |10 | c |
111 |S R OJHA 18724/2025/01.02.2025 |MACA/1176/2024 |10 | c |
112 |PRAKASH 18725/2025/01.02.2025 |WP(C)/2632/2023 |10 | c |
113 |P BEHERA 18726/2025(01.02.2025 |CRLMC/21/2025 0 | c
114 |A.DAS 18727/2025|01.02.2025 |CONTC/7147/2024 |10 | c |
‘115 e ‘8729/2025‘01.02.2025 MACA/1176/2024 ’10 ‘ ‘c ‘
116 |L MOHANTY  |8730/2025|01.02.2025 |CRLMC/143/2025 |10 | c |
1117 |S.DAS 18731/2025/01.02.2025 |WP(C)/1100/2025 |10 | c |
118 |DK NAIK 18732/2025(01.02.2025 |WP(C)/2142/2025 |10 | c
‘119 aaonadtt ‘8733/2025‘01.02.2025 C)/28011/2024 ’10 ‘ ‘c ‘
1120 |s DASH 18734/2025/01.02.2025 |WP(C)/3063/2025 |10 | c |
121 |SARAT 18735/2025/01.02.2025 |WP(C)/2548/2025 |10 | c |




CHANDRA
MEKAP

122 |[P.N.NAYAK  [8736/2025(01.02.2025 |[WP(C)/1991/2025 |10 | c |
1123 |S MOHARANA |8737/2025(01.02.2025 [WP(C)/1875/2025 |10 | c |
124 [P JENA 18738/2025/01.02.2025 |CRLMC/419/2025 |10 | c |
1125 |[P.K.JENA 18739/2025/01.02.2025 |WP(C)/622/2025 |10 | c |
126 |SK BEHERA  |8740/2025(01.02.2025 [WP(C)/1334/2025 |10 | c |
127 |[P K MOHANTY [8741/2025(01.02.2025 |CRLMC/381/2025 |10 | c |
128 |[S.K.SAHOO  |8742/2025(01.02.2025 |WP(C)/2336/2025 |10 | c |
1129 B SAMAL 18743/2025(01.02.2025 |WP(C)/1308/2025 |10 | c |
130 [ TANIAN 8745/2025(01.02.2025 [WP(C)/3151/2025 |10 c
131 |[T.K.NAYAK  [8747/2025/01.02.2025 |WP(C)/693/2025 |10 | c
132 |2 AUPAR 8748/2025(01.02.2025 [WP(C)/1471/2025 |10 c
133 |S K RATH 18749/2025(01.02.2025 |WP(C)/2160/2025 |10 | c
134 e g (875072025 (01.02.2025 WP (C)/2107/2025 |10 c

M/S SRINIVAS

MOHANTY, K.
135 |PATRA, S. K. |8751/2025|01.02.2025 |WP(C)/184/2025 |10 c

ACHARYA, S.

R. MOHANTY
136 |DP DASH 18753/2025(01.02.2025 |WP(C)/2667/2025 |10 | c
137 |[P.N.NAYAK  [8754/2025[01.02.2025 |WP(C)/2100/2025 |10 | c
138 |A K PANDA  [8756/2025(01.02.2025 |WP(C)/2378/2025 |10 | c
1139 |DP DASH 18757/2025(01.02.2025 [WP(C)/2669/2025 |10 | c
140 [P K JENA 18758/2025/01.02.2025 |WP(C)/2183/2025 [10 | c |
141 |DP DASH 18759/2025/01.02.2025 |WP(C)/2788/2025 |10 | c |
142 |S.K.RATH 18761/2025/01.02.2025 |WP(C)/2106/2025 |10 | c |
143 [PK MOHANTY |8762/2025|01.02.2025 |WP(C)/1896/2025 |10 | c |
144 A.K.PANDA  |8765/2025|01.02.2025 |[WP(C)/2910/2025 |10 | c |
145 |A K SWAIN  |8767/2025(01.02.2025 |[WA/802/2023 10 | c |
1146 |S DASH 18768/2025(01.02.2025 |WP(C)/1656/2025 |10 | c |
147 [P K MALLICK [8769/2025(01.02.2025 |CRLMC/344/2025 |10 | c |
148 |S.K.RATH 18771/2025/01.02.2025 |WP(C)/2159/2025 |10 | c |
149 |[SARADA NAYAK [8772/2025(01.02.2025 |[WA/802/2023 0 | c |
150 MR ROUTRAY [8773/2025(01.02.2025 |WP(C)/861/2025 |10 | c |
151 |P BEHERA 18775/2025|01.02.2025 |WP(C)/2997/2025 |10 | c |
152 |[P.N.NAYAK  [8776/2025|01.02.2025 |WP(C)/2505/2025 |10 | c |
1153 |B BARIK 18777/2025(01.02.2025 |WP(C)/32706/2024 |10 | c |
154 |S K BEHERA [8779/2025|01.02.2025 |WP(C)/2080/2025 |10 | c |
‘155 e CEANDAN ‘8782/2025‘01.02.2025 WP (C) /1450/2024 ’7 ‘ ‘U ‘
1156 |B BARIK 18783/2025|01.02.2025 |WP(C)/32643/2024 |10 | c |
1157 |S. BARIK 18785/2025|01.02.2025 |WP(C)/32606/2024 |10 | c |




158 |T K NAYAK  |8786/2025(01.02.2025 |WP(C)/691/2025 |10 | c |
document
available

159 A P SAHOO  8788/2025|01.02.2025 [WP(C)/2434/2020 |7 iguiiséee
to be
paid

160 M D BISWAL |8789/2025(01.02.2025 |CRLMC/332/2025 |10 | c |

161 |T K MOAHANTY [8792/2025(01.02.2025 |RSA/502/2005 |7 | v

‘162 oG TANIAN 8793/2025‘01.02.2025 WP (C) /23365/2024 ‘10 ‘ ‘c ‘

1163 |S PATEL 18794/2025(01.02.2025 |RSA/474/2017 |7 | R

164 |H DAS 18796/2025(01.02.2025 |FAO/576/2015 |7 | I

165 |[P N NAYAK  [8797/2025[01.02.2025 |WP(C)/2095/2025 |10 | c |

166 [B DALAI 18798/2025(01.02.2025 |ABLAPL/19350/2019 |7 | CE

167 |A K MAHANTY [8800/2025/01.02.2025 |CRLMC/962/1996 |7 | CE

168 [P N NAYAK  |8801/2025(01.02.2025 [WP(C)/2291/2025 [10 | c |

1169 [BIJAY KU DAS [8802/2025(01.02.2025 |WP(C)/2756/2025 |10 | c |

1170 |G C JENA 18803/2025(01.02.2025 |WP(C)/2903/2025 |10 | c |

171 |G C JEN 18804/2025(01.02.2025 |WP(C)/2920/2025 |10 | c |

172 [B S RAYAGURU 8805/2025(01.02.2025 |WP(C)/2879/2025 |10 | c |

‘173 e R ‘8806/2025‘01.02.2025 WP (C) /16786/2022 ’10 ‘ ‘c ‘

174 [P K DAS 18807/2025/01.02.2025 |CRLREV/620/2024 |10 | c |

1175 |A DAS 18808/2025(01.02.2025 |WP(C)/2509/2025 |10 | c |

‘176 e ‘8809/2025‘01.02.2025 WP (C) /16786/2022 ’10 ‘ ‘c ‘

1177 |A K JATI 18810/2025/01.02.2025 |WP(C)/2665/2025 [10 | c |

1178 |S DAS 18812/2025/01.02.2025 |WP(C)/2496/2025 |10 | c |

179 |AK NAYAK 18813/2025(01.02.2025 |WP(C)/2947/2025 |10 | c |

180 [P K MOHANTY (8814/2025(01.02.2025 [WP(C)/2598/2025 |10 | c |

181 |G C JENA 18815/202501.02.2025 |WP(C)/2900/2025 |10 | c |

182 |KK NATH 18816/2025/01.02.2025 |WP(C)/2947/2025 |10 | c |

183 |A MOHANTY  |8817/2025|01.02.2025 |WP(C)/2627/2025 |10 | c |

184 |SUMANTA DAS (8818/2025(01.02.2025 |WP(C)/31903/2024 |10 | c

1185 [MANGUL NAIK (8819/2025(01.02.2025 [WP(C)/31903/2024 |10 | c |

186 |K PARIDA 18820/2025(01.02.2025 |WP(C)/33158/2024 |10 | c |

187 R C MUDULI [8821/2025(01.02.2025 |WP(C)/28231/2024 |10 | c |

188 |T K NAYAK  [8822/2025|01.02.2025 |WP(C)/2915/2025 |10 | c |

189 [P K JENA 18823/2025(01.02.2025 |WP(C)/29012/2024 |10 | c |

190 |P N NAYAK  [8824/2025|01.02.2025 |WP(C)/1980/2025 |10 | c |

191 |[P K LENKA  [8826/2025|01.02.2025 |WP(C)/22209/2024 |10 | c |

1192 |[SK NAYAK 18827/2025|01.02.2025 |WP(C)/26228/2024 |10 | c |

| | | Total 11824

NIC




